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5 . Written Answers EBRUARY 21, 1983 to Questions 16 

THE M.INISTER OF PARLIA EN-
TAR\" AFFAIRS. SPORTS AND 
WOR1<.S AND HOUSING (SHRI BUTA 
SINGH) : (a) to (c) . Housing is a State 
su~ect and all Housing Schemes are for-
mUlated and implemented by the 
State Governments. However, refe-
rences are received from time to' 
th\le by the Central Government and the 
Housing and Urban Development Corpo-
ration from the States and their agencies 
inc1uding the Gujarat Housing Board. In 
the absence of the necessary details it is 
not possible to identify the correspondence 
that has passed or the visits that may 
have been made. 

Cd) and (e). DW'ing the period 1 ~ 1-82 
to 31-1-83, HUDCO has sanctioned 15 
projects of the Gujarat Housing Board 
with project cost of Rs. 11.03 crores and 
HUDCO',> loan commitment of Rs.- 7.99 
crores. 
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Measures to Curb Rise in Urb~n Laoi 
Prices 

"'6. SHRI K. MALLANNA: 

SHRI UTTAMRAO PATIL: 

Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether the Central Government 
have suggested to the State Governments, 
some measures to curb the un-
wat;ran~d rise in the price of urban land' 
as a part of the overall urban land policy 
to be devised by them to regulate its use; 
and 




